
199 Statement by [ RAJYA SABHA ] Minister 200 

[Dr.  Bhai Mahavir] 

throwing lavish parties at his residence with 
pretty girls pouring wine into the glasses of 
these gentlemen and may be other things are 
also provided. If this racket is going on, we 
would like to know what are the" roots of it. 
The second thing that baffles us is this. What 
is the particular secret in our wheat purchase? 
If we are purchasing wheat, we are purchasing 
wheat. According to Government's assessment 
they are going in for il But we are not able to 
understand why wheat is being purchased at a 
time when the country Has the best crop till 
date. If our decision to purchase wheat has 
been influenced by any of these 
mechanisms—paricularly this special network 
of international spy ring.—then it is a much 
more serious matter. The Leader of the House 
is not here, but the Information Minister is 
here. I would like to request him to give us 
some information on this, apart from the mis-
leading information which his radio and 
television are giving us on subjects like this. 

STATEMENT BY MINISTER 

Coverage of Rajya Sabha Proceedings of 
the 2nd September, 1981 by the All India 

Radio and Doordarshan 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI VASANT 
SATHE): Sir, the other day while making a 
Special Mention, Shri Mathur raised a 
poinfon 4-9-1981 and asked me to give an 
explanation oa the same. He said, and I 
quote:>^- 

 

 

SHRI V. GOPALSAMY (Tamil Nadu): Do 
not disturb the Minister, please. 

SHRI PILOO MODY (Gujarat): Mr. 
Sathe, he is stabbing you in the hack. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
YOGENDRA MAKWANA): I am   not  like   
you.    (Interruptions) 

SHRI VASANT SATHE: Sir, the debate 
on the Pratibha Pratishthan Trust in 
Maharashtra started on September, 2, 1981. 
This debate continued wen beyond working 
hours as the House sat until about 10 that 
night. 
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The names of members who participate in a 
debate are, as a rule, given in the "Sansad 
Sameeksha" and "Today in Parliament" which 
are totally devoted to the proceedings in 
Parliament. Each of these has a total duration 
of fifteen minutes in two parts; 7£ minutes are 
given to the Rajya Sabha and other 7| minutes 
are devoted to the Lok Sabha. 

2. On September 2, 1981, when this matter 
was discussed in this august House, about 5 
minutes of the total 71 minutes of the 
'"Sansad Sameeksha" meant for the Rajya 
Sabha were devoted to the debate on the 
Pratibha Pratishthan, Maharashtra. 

3. The Sansad Sameeksha is broadcast at 
8-30 p.m. The journalist, who is employed to 
write the Sameeksha, has to complete his 
script by about 7-30 p.m. Consequently, he 
withdraws from the House about an hour 
earlier as that is the time which he generally 
takes to prepare the script. This means that 
members who participate in the debate up to 
about 6-30 p.m. would figure in the "Sansad 
Sameeksha" that day. 

4. Seven members were mentioned in the 
Sameeksha on September 2, of whom 6 
belonged to the Opposition. These were;— 

(i) Shri  Era     Sezhiyan,     Janata Party 

(ii) Shri S. C. Jha, Janata Party 

(iii)  Shri Sat Pal Malik, Lok Dal 

(iv) Shri  A.   G.   Kulkarni,     Congress 
(U) 

(v)  Shri P. Ramamurthy. CPM (vi)  Shri 

L. K. Advani, BJP. 

Only one member Belonged to the ruling 
party and his name is:— 

Shri J. K. Jain. 

5. Not only 5 of the 7£ minutes of "cansad 
Sameeksha" were devoted to this debate, but 
6 of the 7 members mentioned in it belonged 
to the Opposition parties.    Their critical 
remarks: 

some of them even incisive, were included in 
the Sameeksha. Some of these are listed 
hereunder.'— 

 

Like "Sansad Sameeksha" we have Eng.ish 
Commentary which is called "Today in 
Parliament". It is broadcast simultaneously 
with "Sansad Sameeksha'' and like it, is 
divided into two parts; half the time i.e. 7J 
minutes, is devoted to the Rajya Sabha As in 
the case of "Sansad Sameeksha" thft 
Scriptwriter for "Today in Parliament" 
withdraws from the House by about 6-30 p.m. 
so that he can prepare his script by about 7-30 
p.m. 

On September 2, the entire commentary in 
English consisting of 7J minutes was devoted 
to the debate on Pratibha Psatishthan 
Maharashtra. All the six Members mentioned 
in t'»e commentary belonging to the Opposi-
tion. 

These are: 
1. Shri Era Sezhiyan, Janata. 
2. Shri S.  C. Jha, Janata Party. 
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[Shri Vasant Sathe] 
3. Shri Satpal Malik, Lok Dal. 
4. Shri P. Ramamurthy, CPM. 
5. Shri A.  G. Kulkarni, Congress (U). 
6. Shri L. K. Advani, B.J.P. 

As in the case of "Sansad Samee-ksha" 
even scathing criticism made by the 
Opposition members was covered in the 
commentary. I am givi-ing some of the 
excerpts hereunder:— 

"Initiating the discussion, Mr. Sezhi-yan 
said the issue before the House was of 
political morality and propriety rather than 
technicalities. Quoting from the speeches of 
Mr. Antulay and Mr. M.K.P. Salve made on 
the floor of the House in 1978 while raising 
the issue of corrupt practices by Mr. Kanti 
Desai, Mr. Sezhiyan asked "how are you 
going to defend your own conscience in the 
present affair".. 

..."Mr. Sezhiyan also quoted from the 
reported statement of Mrs. Shaluii Patil, 
former Maharashtra Revenue Minister in 
which she had said that Mr. Antulay had 
played a fraud on the people of the state"... 

"Mr. Kulkarni demanded appointment of a 
commission of enquiry into the affairs of 
sugar co-operatives in Maharashtra". 

"Mr. P. Ramamurti, CPI (M) said, the 
Finance Minister should not take shelter 
under some technicalities as the allegations 
made were very grave. 

He said a liquor company had been given 
alcohol for making potable liquor by passing 
the centre's guidelines for its use for 
industrial purposes. 

The CPKM) leader asked 'Didn t Mrs. 
Gandhi know that her name bad been 
associated with the, trust when she 
inaugurated the "Indira Pratibha Pratishthan"  
at Raj  Bhavan?' 

The BJP leader, Mr. L. K. Advani Bald that 
Mr. Antulay has not only Indulged in 
corruption but has flaunted it"... 

The House on that day sat till about 10 p.m. 
The journalists who write "Today in 
Parliament" and "Sansad Sameeksha" had to 
withdraw from the House round about 0-30 
p.m. leaving a gap of about 3£ hours' debate. 
The coverage provided by All India Radio on 
that evening gave more than adequate 
projection to the Opposition points of view 
since all the six members mentioned in 
"Today in Parliament" belonged to the 
Opposition and 6 of the 7 members mentioned 
in "Sansad Sameeksha" came from the 
Opposition. Anybody will agree that when 
thirteen names are mentioned and of these 
only one belongs to the ruling party, the point 
of view of that party would have no chance of 
getting adequate coverage in terms of profes-
sional ethics. Fairplay demanded that the 
coverage shouloTbe balanced on the first 
available opportunity, which obviously  was  
the next morning. 

Morning bulletins are under tremendous 
pressure space-wise as they provide global 
coverage. Again, it is only a 10 minute 
bulletin which means it can accommodate, at 
the most, about one thousand words. It is 
obvious that any coverage to the overnight 
proceedings in Parliament in that bulletin will 
have, to be of necessity, very limited. The 
morning bulletin of that day recalled the 
overnight story and in doing so mentioned 3 
names; only 2 of them belonged to the ruling 
party. 

The fact about the coverage of the 
''Pratishthan" Issue on Ooordarshan the same 
day are as revealing. The duration of 
Parliament News and Sansad Samaehar from 
the Rajya Sabha is 4 minutes each in Hindi 
and English. In the English programme 3 
minutes were devoted to the "Pratishthan" 
Issue and out of the 4 members who were 
quoted, 3 belong to the Opposition. These 
are:— 

Shri Era Sazhiyan, Janata 
Shri A. G. Kulkarni, Congress (U> 
Shri L. K. Advani, B.J.P. 

The following quotes of these members 
mentioned   in the     Parliament 
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News will   give you  an idea   of the 
amplitude of the coverage: 

"Initiating the discussion, Mr. Sezhiyan 
welcomed Mrs. Indira Gandhi's refusal to 
her name being used in the Trust for 
collecting funds to help the poor. 

Mr. A. G. Kulkarni, alleged that all the 
former six Chief Minister of Maharashtra 
had collected funds through adjustment of 
liquor permits and licences, by a cut in the 
sugar lobby's income. 

Mr. Advani regretted that Mr. Antulay 
was flaunting the gains of corruption as if 
they were trophies to be proud of." 

Similarly, the Hindi programme "Sansad 
Samachar" on September 2 had devoted 2 
minutes out of a total duration of 4 minutes to 
the "Pratish-than" issue. Both the members 
who were quoted in the programme belonged 
to the Opposition. They are:— 

Shri Era Sezhiyan and Mr. A. G. 
Kulkami.    I quote from the script: 

 

SHRIMATI PURABI MUKHOPA-
DHYAY (West Bengal): What about the 
news bulletin? 

SHRI VASANT SATHE: I explained 
earlier. Perhaps you were not there. I 
explained that we had introduced this to cover 
the Parliament exclusively. The News 
Bulletin consits of global news. Therefore, 
how much co-veragie can you give to 
Parliament in the limited time? That is why 
this special provisions has been made. This 
will give a total lie to the persistent 
propaganda that is being made by Mr. Advani 
and his party even by writing articles in 
publications like The Illustrated Weekly of 
India pom the very first day our Government 
came into power. They are trying to see their 
own image. I .do not want t0 behave as they 
did. I am trying to be as fair or even partial, if 
it is necessary, to the Members on the other 
side as this will show. 

I must once again assert that AIR and 
Doordarshan have maintained the highest 
standards of fairness, balance and  
objectivity. 

These facts will once again demonstrate the 
falsity of the persistent and sustained 
malicious propaganda which is being carried 
on by some members of the opposition who 
suffer from a guilt complex and try to see 
their own image in the working of this 
government. 

DR. BHAI MAHAVIR (Madhya Pradesh): 
In the morning bulletin, cui of three, two 
belonged to the ruling party. 

SHRI VASANT SATHE: Sir, late that 
night, the persons who spok during that 
period were mostly fron the ruling party and, 
therefore on Independent Member and two ' 
Mem bers of the ruling party had bee) 
quoted.   I think you grudge even this 
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MR. DEPUTY CHAIRMAN: This subject 
was raised through a Special Mention by Shri 
Mathur and the Minister thought it proper that 
he should make a statement. Now this 
statement cannot be the basis for further en-
quiries. This will create a bad precedent.    
(Interruptions) 

 

MR. DEPUTY CHAIRMAN: Let me 
finish first. Mr. Mathur, will you 
please hear     me? (Interruptions) 

Please take your seat first. Mr. Mathur has made 
a very lengthy statement on that day, I still 
remember. He has made all the points that he 
wanted to make and the Minister has replied to 
all those points. But even then you are insisting. 
I can allow you but you cannot make the whole 
1 speech again and repeat the whole thing. I 
think the factual statement has come. So, I will 
allow one or two Members. Otherwise, if you 
start this process, I will stop the Minister from 
making a statement in response to any special 
mention • (Interruptions). If that is done, it will 
become like a Calling Attention matter. I will 
not allow the Minster to make a statement 
unless you co-operate with me. If you s,et this 
precedent again then I will not allow the 
Minister to make any statement in response to 
any special mention. I will stop that thing. 
Therefore,  I  will request  hon.   Mem- 

bers not to insist on this thing. So many 
Members are standing. I cannot allow all of 
them. Mr. Mathur, please put one or two 
questions. You have already spoke:i about it. 
So, please put one or two questions. 
(Interruptions) 

 

MISS KUMUDBEN M. JOSHI: On the 
day Mr. Mathur spoke in this House, was Mr. 
Mathur allowed by the Chair? (Interruptions). 
He was not allowed. You go through the pro-
ceedings. You are allowing him to ask 
questions. 

MR. DEPUTY CHAIRMAN: He is 
allowed. I have  allowed, Madam. 
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Fairplay demanded that the coverage should 
be balanced on the first available opportunity, 
which obviously was the   next   morning. 

 
Morning bulletins are under tremendous 
pressure spacewise as they provide global 
coverage. 

 

Alleged that all    the    favour    Sikh 
Ministers... 
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"A statement may be made by a Minister on a 
matter of public importance with the consent 
of the Chairman but no question shall be 
asked at the time of the statement is  made." 

MR. DEPUTY CHAIRMAN: That is a 
fact; but by convention we have allowed 
Members to put queries. 

 
SHRI     HARISINH     BHAGUBAVA 

MAHIDA  (Gujarat):  Are you allowing 
everybody to put questions?,...... 
(Interruptions) 

 

SHRI VASANT SATHE: I am on a point 
of order, Sir. The rule has been pointed out to 
me. "A statement may be made by a Minister 
on a matter of public importance with the 
consent of the Chairman but no question shall 
be asked at the time the statement is made." 
Now, Sir, you said that probably there is a 
convention. Now, Sir, 110 convention can 
over rule a specific rule. When the rule is 
specific, in categorical terms, and when this is 
point out to the House, the House must abide 
by the rule. 

SHRI DHARMAVIRA: The convention is 
applicable only where there is no rule 
specified. 

MR. DEPUTY CHAIRMAN; I said the 
rule is there. But in order to run the House, 
sometimes we have allowed observations to 
be made. That is all right. If I decide to go by 
the rule, then we cannot proceed. This is 
happening everyday. But it is a fact that if we 
break the rules, we face difficulty. 

SHRI DHARMAVIRA: They are taking 
advantage of your leniency... (Interruptions). 
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MR. DEPUTY CHAIRMAN: Mr. Jha, 
please take your seat. Hon. Minister please. I 
would not allow anybody now. Nothing will 
go on record except what the hon. Minister 
says. I do not allow anybody. 

 

"Even though vanquished, they    are arguing 
still." 

I have nothing more to add. 

MR. DEPUTY CHAIRMAN: Now we go 
to the discussion on the Sixth Plan. 
Yesterday, the discussion was not concluded. 
There is still one hour and twenty two 
minutes left for this discussion. I would call 
hon. Members and allot them time. I would 
request hon. Members to stick to the time 
allotted to them. If they do not stick to it, it 
will be very difficult to conclude the debate. 

SHRI DHARMAVIRA: On what subject? 

MR. DEPUTY CHAIRMAN: On the Sixth 
Five-Year Plan. Don't ask questions. 

Now, I have to make an announce 
ment. >, 


